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TR & THTIAT
PUBLISHED BY AUTHORITY

. 1003] 7% feedlt, SRR, WA 27, 2026/FTA 8, 1947
No. 1003] NEW DELHI, FRIDAY, FEBRUARY 27, 2026/PHALGUNA 8, 1947
qSF TREEH i TS §A1d

TE faeett, 27 weady, 2026

FIM. 1047 (3).—FvalT TTHL, TS TSHN ATAIT 1956 (1956 FT 48) (& zad o+
THT 36 ATTHAH gl AT g) T 1T 3F %hl IT-GTT (1) FIT T& ATRAT T TN FLd g, TG THTETA
21 ST o T T3 a5 & %, ot § NH-927C & .61, 0.000 & f.#1. 58.079 TF & -@v<
& e (FEE/UeE oeeY dfgd 2-9|/4-oI T a4l (), ATLAT, Tavad ST Ta1aq & Al
TS % TorT ag qi srafera g et dferg auia $=r et § T /@ 8, UET i &7 ol w9 &
ST TSI =l SO FHLAT g |

F15 oft =afcr, St 36 g & Raas 8, 5 sfafaaw & amer 37 & 37w (1) F 7efie @i
TSI o TorT UHT S8 3 ST U2 TI9 § 7 ATSE=AT F TR il I | T o & §fra< era=r
AT Tohe T T |

UHT Fedsh ATTiT T ATTERT a0 forfad &7 # Toqa i SITu 3T SaH 36+ e reahiad
o SO i |eq® ITTermTey, Sferhdl Hi AmTd &9 § a7 et fafes 996w g0 g7 S 7 9697

ST ST UHT AR ol HaTs o TETG TAT UHT ST = L 6 TAT, TS e gl, S Teqd qrreemr
AFLTT THA, AT FTT AT AT SATTAAT T AT HT TRIT AT AT L FHT |
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3% artarfFag v g 37 fr ST (2) F A= ey wrtesrh g AT war #re oft sweer
Ffaw grm |

TH ATTLAAT F SAqd A ATl A F @i ST AT AN FeqH TMEFET F IT FrAiad |
STASY & AT ST (gadg AT T HLreAv Foham ST aehar ¢ |

TETT TS & F9g o § NH-927C & 3.t oﬁzﬁ;%ﬁ. 58.079 % forg srsiv it ST Tt T=AT
TRT TeaT §=AT Afgd S T "ierd faawor |
TS T AT O S =61 9 Ty
waw || S den | G e || R AR | i ardew | afw s
e (FT THTS) (FRT)
1 2 3 4 5 6

T T ATH: AL
AT T ATH: A

1 408 T TaTHeE 0.152 (FFA7) 0.152
T T ATH: W HIET
2 1365 GEECARF TaHe 0.5045 (%47 ) 0.5045
3 534 TCHRTL UELECA 0.065 (FTT) 0.065
WUEEIKIGHE RS
4 496/3 BEL LDIETa RS 0.2661 (7Y 0.2661
5 496/4 BEl TfiehesT 0.0328 (FF¥) 0.0328
6 498 GEECARF TaHe 0.0734 (F%T) 0.0734
7 499/1 GEil W 0.0408 (%7 ) 0.0408
8 499/2 BEL LOIETa RS 0.1962 (FF¥) 0.1962
9 499/3 GECARF TaHe 0.0473 (3T ) 0.0473
10 500/1 TR UELE L 0.3422 (F%aT) 0.3422
11 500/3 IGELl e 0.2703 (%47 ) 0.2703
12 584/Paiki 10 TR TaHe 0.0475 (F%T) 0.0475




[T 1l—=ve 3(ii)]

HILT T TSIA - AHTYTL

UEEIGICHLELES

13 288 VIR Ry 0.3048 (Z%47 ) 0.3048
14 292/1/Paiki 1 LDIETS Ry 0.4365 (247 ) 0.4365
15 292/1/Paiki1/Paiki1 LD T R 0.4365 (%7 ) 0.4365
16 292/1/Paiki2 WA 0.4365 (FTT ) 0.4365
17 292/2 LD T R 0.3233 (%7 ) 0.3233
18 296 VIR Ry 0.3723 (B%47 ) 0.3723
19 304/1 LDIETS Ry 0.045 (FFAT) 0.045
20 309/2 IDIET LY 0.05 (FFa¥) 0.05
21 309/3 Wi 0.045 (ZFa¥) 0.045
22 318/2 T 0.049 (F%aT) 0.049
23 334 LDIETS R 0.2285 (247 ) 0.2285
24 347/1 Taqde 0.805 (%47 ) 0.805
T 7 ATH: IS

25 121 LDIETS Ry 0.1602 (247 ) 0.1602
26 122 LD IET RS 0.2067 (FFaT) 0.2067
27 123 Tt 0.1884 (2%4Y ) 0.1884
28 15 LDIETS Ry 0.2286 (%47 ) 0.2286
29 253 T 0.5228 (%47 ) 0.5228
e T AT AT

30 144 [Paiki1 LOIETES 0.4183 (FFAT) 0.4183
31 144/ Paiki2 LOIETES 0.4183 (FFAT) 0.4183
32 144/ Paiki2/Paiki1 UELECA 0.3164 (F%FT) 0.3164
33 221 TAHE 0.6269 (%47 ) 0.6269




4

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

UEEIGICHEELS

34 17/1 BELl 0.0611 (%47 ) 0.0611
AT T AT U

35 100 GEil 0.1828 (2#47) 0.1828
36 1047/22 IEELl 0.3064 (247 ) 0.3064
37 120/1 IGEl 0.0389 (F#77) 0.0389
38 121/Paiki1 BELl 0.8879 (F%4% ) 0.8879
39 121/Paiki2 BELl 0.8879 (%47 ) 0.8879
40 121/Paiki3/Paiki1 |[fA=T 0.6273 (2%47 ) 0.6273
41 121/Paiki3/Paiki2 ||t 0.4249 (B%47 ) 0.4249
42 121/Paiki4 BELl 0.8879 (F%47 ) 0.8879
43 126/1 BELl 0.4852 (%47 ) 0.4852
44 126/2 BELl 0.5522 (FFaT) 0.5522
45 127/1 BELl 0.0734 (FFAT) 0.0734
46 128 IBELl 0.5261 (247 ) 0.5261
47 129 BELl 0.2544 (247 ) 0.2544
48 191 BELl 0.4789 (Z%4Y ) 0.4789
49 192/Paiki1 BEL 0.4623 (FFTT) 0.4623
50 192/Paiki2 BEL 0.4623 (FFTT) 0.4623
51 193 IGEL 0.5938 (F%47 ) 0.5938
52 197 IGELl 0.7217 (F%4T) 0.7217
53 198 IEELl 0.4899 (F%4Y ) 0.4899
54 200/2 BELl 0.0707 (F%4%) 0.0707
55 223/1 BEL 0.2498 (%7 ) 0.2498




[T 1l—=ve 3(ii)]

HILT T TSIA - AHTYTL

56 223/2 DIET Y 0.0396 (2F47 ) 0.0396
57 226 LD ET kY 0.0714 (FF7) 0.0714
58 227/Paiki1 LD IETES 0.3134 (FFAT) 0.3134
59 227/Paiki2 DRI RS 0.3134 (TFAT) 0.3134
60 229/1 WA 0.2528 (FaT ) 0.2528
61 229/2 DRI RS 0.1662 (FFaT) 0.1662
62 230/1 LLDIET RS 0.3192 (FFAT) 0.3192
63 230/2 LDIETS Ry 0.5666 (FF47 ) 0.5666
64 260/1 LT K 0.2377 (%47 ) 0.2377
65 260/1/Paiki1 Wi 0.2377 (FAT) 0.2377
66 260/2/Paiki1 LD IET RS 0.4331 (TFAT) 0.4331
67 260/2/Paiki2 LD IET RS 0.4331 (FFAT) 0.4331
68 295/Paiki1 T 0.4934 (F%T) 0.4934
69 295/Paiki2 LD IETES 0.4934 (TFAT) 0.4934
70 295/Paiki3 Wi 0.4934 (TFAT) 0.4934
71 295/Paiki4 LD IET RS 0.4934 (TFAT) 0.4934
72 295/Paiki5 LD IET RS 0.4934 (TFAT) 0.4934
73 297 LD IETES 0.6201 (Z%47 ) 0.6201
74 302/2 T 0.2098 (%47 ) 0.2098
75 303/1 W 0.3421 (3T ) 0.3421
76 303/2 T 0.027 (F%a7) 0.027
77 303/3 LLDIETS RN 0.3305 (2%47 ) 0.3305
78 307/1/Paiki1 LD IETES 0.1942 (FFAT) 0.1942
79 307/2 T 0.1471 (FF4T) 0.1471
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80 308 IGEl T 0.0944 (ZF7) 0.0944
81 897/2 BELl VIR Ry 0.796 (FIX) 0.796
82 898 BELl TfieheaT 0.3184 (F%T) 0.3184
83 899/1 IGELl LD T R 0.4784 (ZFT) 0.4784
84 900/Paiki1 IGELl LT RS 0.101 (2FaT) 0.101
85 900/Paiki2 GEil W 0.101 (3T ) 0.101
86 900/Paiki3 BELl VIR Ry 0.101 (FFaX) 0.101
87 906/Paiki1 IBELl LDIETS Ry 0.8185 (F#4Y ) 0.8185
88 906/Paiki2 IEEL IDIET LY 0.5362 (%47 ) 0.5362
89 906/Paiki3 IGEl LT R 0.1637 (%37 ) 0.1637
90 906/Paiki4 IGEL LD ETaC RS 0.1637 (F%4%) 0.1637
91 906/Paiki5 BELl LDIETS R 0.1637 (2%4% ) 0.1637
92 908/Paiki1 BEL LD IETES 1.0471 (ZFAT) 1.0471
93 908/Paiki2 BEL LD IETES 1.0471 (FFIT) 1.0471
94 908/Paiki3 GEil W 1.0471 (FT7) 1.0471
95 908/Paiki4 BEL LD IET RS 1.0471 (FFIT) 1.0471
96 909/1/Paiki1 BELl Tt 0.2762 (2%47 ) 0.2762
97 909/1/Paiki2 [GEl LT R 0.2762 (F%4T ) 0.2762
98 909/2 IEEL ILDIET RN 0.3999 (F%47 ) 0.3999
99 916/2 IGEl LD Rl 0.4639 (FF7) 0.4639

Total 35.5455

[FT. . GJ/LA/DPR/ 12/0205-26/3A]
g fiET, e
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 27th February, 2026

S.0. 1047(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-927C in
the stretch of land from Km. 0.000 to Km. 58.079 in the district of KACHCHH in the state of GUJARAT, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Deputy Collector & SDM
Bhachau in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-927C in the stretch of land
from Km. 0.000 to Km. 58.079 in the district of KACHCHH in the state of GUJARAT.

State: GUJARAT District: KACHCHH

SI. No. [|Survey/Plot Number || Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)
1 2 3 4 5 6
Taluk: Rapar
Village: Davri
1 408 Government Government 0.152 (Hectare ) 0.152
Village: Rav Moti
2 1365 Government Government 0.5045 (Hectare) 0.5045
3 534 Government Government 0.065 (Hectare ) 0.065
Village: Nandasar
4 496/3 Private Agriculture 0.2661 (Hectare ) 0.2661
5 496/4 Private Agriculture 0.0328 (Hectare) 0.0328
6 498 Government Government 0.0734 (Hectare) 0.0734
7 499/1 Private Agriculture 0.0408 (Hectare) 0.0408
8 499/2 Private Agriculture 0.1962 (Hectare ) 0.1962
9 499/3 Government Government 0.0473 (Hectare) 0.0473
10 500/1 Government Government 0.3422 (Hectare ) 0.3422
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11 500/3 Private Agriculture 0.2703 (Hectare) 0.2703
12 584/Paiki 10 Government Government 0.0475 (Hectare) 0.0475
Village: Nilpar

13 288 Private Agriculture 0.3048 (Hectare) 0.3048
14 292/1/Paiki 1 Private Agriculture 0.4365 (Hectare) 0.4365
15 292/1/Paikil/Paikil ||Private Agriculture 0.4365 (Hectare) 0.4365
16 292/1/Paiki2 Private Agriculture 0.4365 (Hectare) 0.4365
17 292/2 Private Agriculture 0.3233 (Hectare) 0.3233
18 296 Private Agriculture 0.3723 (Hectare) 0.3723
19 304/1 Private Agriculture 0.045 (Hectare ) 0.045
20 309/2 Private Agriculture 0.05 (Hectare) 0.05
21 309/3 Private Agriculture 0.045 (Hectare ) 0.045
22 318/2 Private Agriculture 0.049 (Hectare ) 0.049
23 334 Private Agriculture 0.2285 (Hectare ) 0.2285
24 347/1 Government Government 0.805 (Hectare ) 0.805
Village: Khirai

25 121 Private Agriculture 0.1602 (Hectare ) 0.1602
26 122 Private Agriculture 0.2067 (Hectare ) 0.2067
27 123 Private Agriculture 0.1884 (Hectare) 0.1884
28 15 Private Agriculture 0.2286 (Hectare ) 0.2286
29 253 Private Agriculture 0.5228 (Hectare ) 0.5228
Village: Dedarva

30 144 [Paikil Private Agriculture 0.4183 (Hectare ) 0.4183
31 144/ Paiki2 Private Agriculture 0.4183 (Hectare) 0.4183
32 144/ Paiki2/Paikil Government Government 0.3164 (Hectare) 0.3164
33 221 Government Government 0.6269 (Hectare ) 0.6269
Village: Chitrod

34 17/1 Private Agriculture 0.0611 (Hectare) 0.0611
Village: Rapar

35 100 Private Agriculture 0.1828 (Hectare ) 0.1828
36 1047/22 Private Agriculture 0.3064 (Hectare) 0.3064
37 120/1 Private Agriculture 0.0389 (Hectare) 0.0389




[T 1l—=ve 3(ii)]

HILT T TSIA - AHTYTL

38 121/Paikil Private Agriculture 0.8879 (Hectare) 0.8879
39 121/Paiki2 Private Agriculture 0.8879 (Hectare) 0.8879
40 121/Paiki3/Paikil Private Agriculture 0.6273 (Hectare) 0.6273
41 121/Paiki3/Paiki2 Private Agriculture 0.4249 (Hectare) 0.4249
42 121/Paiki4 Private Agriculture 0.8879 (Hectare) 0.8879
43 126/1 Private Agriculture 0.4852 (Hectare) 0.4852
44 126/2 Private Agriculture 0.5522 (Hectare) 0.5522
45 127/1 Private Agriculture 0.0734 (Hectare) 0.0734
46 128 Private Agriculture 0.5261 (Hectare) 0.5261
47 129 Private Agriculture 0.2544 (Hectare)) 0.2544
48 191 Private Agriculture 0.4789 (Hectare ) 0.4789
49 192/Paikil Private Agriculture 0.4623 (Hectare ) 0.4623
50 192/Paiki2 Private Agriculture 0.4623 (Hectare) 0.4623
51 193 Private Agriculture 0.5938 (Hectare ) 0.5938
52 197 Private Agriculture 0.7217 (Hectare ) 0.7217
53 198 Private Agriculture 0.4899 (Hectare) 0.4899
54 200/2 Private Agriculture 0.0707 (Hectare ) 0.0707
55 223/1 Private Agriculture 0.2498 (Hectare ) 0.2498
56 223/2 Private Agriculture 0.0396 (Hectare) 0.0396
57 226 Private Agriculture 0.0714 (Hectare) 0.0714
58 227/Paikil Private Agriculture 0.3134 (Hectare) 0.3134
59 227/Paiki2 Private Agriculture 0.3134 (Hectare) 0.3134
60 229/1 Private Agriculture 0.2528 (Hectare ) 0.2528
61 229/2 Private Agriculture 0.1662 (Hectare) 0.1662
62 230/1 Private Agriculture 0.3192 (Hectare) 0.3192
63 230/2 Private Agriculture 0.5666 (Hectare ) 0.5666
64 260/1 Private Agriculture 0.2377 (Hectare) 0.2377
65 260/1/Paikil Private Agriculture 0.2377 (Hectare) 0.2377
66 260/2/Paikil Private Agriculture 0.4331 (Hectare) 0.4331
67 260/2/Paiki2 Private Agriculture 0.4331 (Hectare) 0.4331
68 295/Paikil Private Agriculture 0.4934 (Hectare) 0.4934
69 295/Paiki2 Private Agriculture 0.4934 (Hectare) 0.4934




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

70 295/Paiki3 Government Agriculture 0.4934 (Hectare) 0.4934
|71 ||295/Paiki4 ||Private ||Agricu|ture || 0.4934 (Hectare )|| o.4934|
|72 ||295/Paiki5 ||Private ||Agricu|ture || 0.4934 (Hectare )|| o.4934|
|73 ||297 “Private ||Agricu|ture || 0.6201 (Hectare )|| 0.6201|
|74 “302/2 “Private ||Agricu|ture || 0.2098 (Hectare )|| 0.2098|
|75 “303/1 “Private ||Agricu|ture “ 0.3421 (Hectare )“ O.3421|
|76 ||303/2 ”Private ||Agricu|ture || 0.027 (Hectare )” 0.027|
|77 ||303/3 ||Private ||Agricu|ture || 0.3305 (Hectare )” 0.3305|
|78 ||307/1/Paiki1 ||Private ||Agricu|ture || 0.1942 (Hectare )|| o.1942|
|79 ||3o7/2 “Private ||Agricu|ture || 0.1471 (Hectare )|| o.1471|
|80 “308 “Private ||Agricu|ture || 0.0944 (Hectare )|| 0.0944|
|81 ”897/2 ||Private ||Agricu|ture || 0.796 (Hectare )” 0.796|
|82 “898 ||Private ||Agricu|ture || 0.3184 (Hectare )” O.3184|
|83 ||899/1 ||Private ||Agricu|ture || 0.4784 (Hectare )” O.4784|
|84 ||900/Paiki1 ||Private ||Agricu|ture || 0.101 (Hectare )|| 0.101|
|85 ||900/Paiki2 ||Private ||Agricu|ture || 0.101 (Hectare )|| 0.101|
|86 ||900/Paiki3 ||Private ||Agricu|ture || 0.101 (Hectare )|| 0.101|
|87 ||906/Paiki1 ||Private ||Agricu|ture || 0.8185 (Hectare )” O.8185|
|88 ||906/Paiki2 ||Private ||Agricu|ture || 0.5362 (Hectare )” O.5362|
|89 ||906/Paiki3 ||Private ||Agricu|ture || 0.1637 (Hectare )” 0.1637|
|90 ||906/Paiki4 ||Private ||Agricu|ture || 0.1637 (Hectare )|| 0.1637|
|91 ||906/Paiki5 ||Private ||Agricu|ture || 0.1637 (Hectare )|| 0.1637|
|92 ||908/Paiki1 ||Private ||Agricu|ture || 1.0471 (Hectare )|| 1.0471|
|93 ||908/Paiki2 ||Private ||Agricu|ture || 1.0471 (Hectare )|| 1.0471|
|94 ||908/Paiki3 ||Private ||Agricu|ture || 1.0471 (Hectare )” 1.0471|
|95 ||908/Paiki4 ||Private ||Agricu|ture || 1.0471 (Hectare )” 1.0471|
|96 ||909/1/Paiki1 ”Private ||Agricu|ture || 0.2762 (Hectare )|| 0.2762|
|97 ||909/1/Paiki2 ||Private ||Agricu|ture || 0.2762 (Hectare )|| 0.2762|
|98 ||909/2 ”Private ||Agricu|ture || 0.3999 (Hectare )|| 0.3999|
|99 ||916/2 ”Private ||Agricu|ture || 0.4639 (Hectare )|| 0.4639|
| Tota||| 35.5455|

[F. No. GJ/LA/DPR/12/0205-26/3A]
SHAIKH AMINKHAN, Director
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